QEFICE OF THE CHIEF R R . EAST DISTRICT
KARKARDQOMA CQURTS ; DELHI

o

i view of joint request received from Ms. Himanshi Tyagi Ld. MM (East) and Ms. Shahzadi Halima Sadiya,

SV b Karhardooma Counts regarding change of duty as Duty MM for the month of October 2023, Duty
bt nos 639 CMM/EAST/KKIVDELHI, 21.09.2023 is partially modified, as under:-

~ENoo Name of the Duty MM

iMahila Court)
e thie No 20 Azl Apanments Plot No. 1L
Cit e, Patpangany, Delhi- 110002

M Hiaenshi Tvagi, L. MM-03

IR

i

e e
Duty to be
performed on

In place of

05102023 | Ms. Himanshi Tyagi, Ld. MM-03 4\;» * Diary
R/o 9 - 235 A, Raj Nagar, Sector 9, 1 )
Ghaziabad ,U.P £ :,
> 85
30.10.2023 Ms. Shazadi Halima Sadiya, Ld. MM \
235 AL Ray Nagar, Sector 9. Ghaziabad (Mahila Court) \

R/o Flat No. 92, Azad Apartments Plot No. 111,
1 P Extension, Patparganj. Delhi-110092

Kot o the conditians in cireular No. 639/CMM/EAST/KKD/Delhi dated 21.09.2023) shall remain unchanged.

. G322 CAINEAST/KKD/DelN

Lo Lo information to:-

(i 140 Regswas General, High Court of Delhi at New Delhi.

e Pracped District & Sessions hudge (HQ,) and West. THC, Delhi.

Eo P ipal District & Session Judge East, North-East, and Shahdara, Karkardooma Courts, Delhi.
s Prmwapal Distric & Session Judge, New Delhi. Patiala House, New Delhi.
s Pnmapal District & Session Judge North. and North- West, Rohini, New Delhi.

e Prncapal Distict & Session Judge, South-West, Dwarka, New Delhi.

s Posopal Distact & Session Judge South, and South-East, Saket, New Delhi.

(KADAMBARI AWASTHI)
Chief Metropolitan Magistrate (East)
Karkardooma Courts, Delhi
Dated: 05.10.2023

i
i

A

S Prmcrpal Distiet & Session Judge-cum-Special Judge, PC Act (CBY), Rouse Avenue, New Delhi.
i o ML enteal and West (Tis Hazari), New Delhi (PHC). North & North-West (Rohini), South- West { Dwarka). South
o ~eth-last (Saket), North-East and Shahdara. Karkardooma Courts, Delhi.
© 1 Seerotary. DLSA Fast. Karkardooma Courts, Delhi,
C oy A bettapolitan Magistrates, East District. Karkardooma Courts, Delhi.
o4 hare, Disgrict Courts Web-Site Commitiee, Tis Hazart Couns. Delhi.

e e Computer Branch,
Sy ntendent Adimn and Cae T

Cn e ook U isarkandooma Courts, Delhi.

e Cosh rane, Karkardooma Courts, Delhi.

e

« v al prosecutten, Delhi thr. Prosecution Branch, KIKD Courts, Delhi.

Co el Publie Prosecutor, iarkardouma Conrts, East. Delhi.

P
o Setebaios, Rar Assouiaion, THC,
fon b lchange.

S vaestion Center, hatk

andoonia Couets, Delhi

it - ontenem e Room, hathavdoomd Courts, Delhi,

ap sl onlavers Web-Site,

Onder bile

Chief Meuqpolj

Iarkardeoma Coutts, Delhi. (uploading on Layers/ Web-Site).
aking Branch, Karkardooma Courts. Delhi.

. aniestongr of Police. Delhn and DUP. East, Delhi( Through Chowki Incharge KKD.Delhi.)
oL tisen) Tilun Jadd, Dellu: New Delhu
PUC. IKKD, Rohini, Dwarka & Saket Courts, Delhi.
It handooma, Delhi.

s
(KADA BI;\%{( AWASTHI)
an Magistrate (East)

Karkardetma Courts, Delhi
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